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LOX SABHA

Friday, 25th February, 1955

The Lok Sabha met at Eleven
of the Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

e e

Sussipies To COTTAGE INDUSTRIES

#204. Shri S. N. Das: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the extent to which and the
rate at which the subsidies on produc-
tion and sale of hand-pounded rice,
village ghani oll, soap and hand-made
paper have been given during 1954
by the All-India Khadi and Village
Industries Board; and

 (b) the extent to which these sub-
sidies have proved effective for the
production of these articles?

The Deputy Minister of Commerce
and Industry (Shri Kanungo): (a) A
statement is laid on the Table of the
House [See Appendix II, annexure No.
26].

(b) it is too early to assess the effects
of this measure.
Shri 8. N. Das: May I know when

these amounts were sanctioned during
this current financial year?

Shri Kanungo: These amounts were
sanctioned during 1953-54 and 1954-55.
YThe exact dates I have not got here.

Shri 8. N. Das: It has been stated
in this statement that no information
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is available as to the amounts actually
disbursed. In view of the fact that
these amounts were sanctioned in
1453-54, may I know the reasons why
these things are not available?

Sbhri Kanungo: Because ihe amounts
are sanctioned to the All-India Khadi
and Village Industries Board who dis-
burse these amounts through the State
Governments to recognised institutions
and State Boards wherever they exist.
Perhaps they have not been able to
get the reports from those agencies.

]

Shri Bhagwat Jha Azad: While a big
sum {is being disbursed as susidies, may
I know whether new licences are also
being given for hand-pounding of rice,
oil ghanis etc. in the rural areas?

Shri Kanungo: Licences are not neces-
sary under the Industries (Development
and Regulation) Act for small establish-
ments, whether it is for oil pressing
or for rice.
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Shri Thimmaish: May I know whe
ther any amount of hand-poundéd
rice has been exported?
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Shri Kanungo: No.

Shri Bansal: What is the total
amount saanctioned and disbursed
during the given period under the
various items?
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Shri Kanungo: The total amount is

an exercise in addition. I will give
you thé figures:
Rs.
Handpounding of rice ... 3,50,000
Gt ... 4,00,000
Cottage Soap uzAn(
Handmade paper 60,000

Shrl Bansal: Paid?
Shri Kanungo: All have been paid?
Shri Bansal: Disbursed and paid?

Mr. Speaker: Order, order, The hon.
Minister will keep in touch with the
Chair rather than with the Member!

Question No. 205.

Shri S. N. Das: Questions. Nos. 214,
215 and 216, I submit, may zll be taken
along with this.

Shri Velayudhan: No. 214 is not simi-
lar to this.

Mr. Speaker: Question No. 205 may
be replied to.

HEADQUARTERS OF REHABILITATION

MINISTER

*205. Sardar Hukam Singh: Will
the Prime Minister be pleased to state:

(a) whether persistent demands
have been made by the East Bengal
displaced persons that the Central
Minister for Rehabilitation should
have his headquarters in Calcutta in
order to be able to appreciate proper-
ly the nature and magnitude of the
problem there; and

(b) whether any decision has been
taken on this suggestion?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a)
Some representations were received
suggesting that a Deputy Minister of
Rehabilitation in the Central Govern-
ment should be posted at Calcutta.

(b) The Minister for Rehabilitation
is spending at present most of his time
there.

Sardar Hukam Singh: May I know
whether in his absence the Deputy
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Minister here has got that authority to
take decisions on some matters?

Shri Anil K. Chanda: Obviously the
Deputy Minister is there on behalf of
the Minister to assist the Minister in
his work. I dare say important matters
are referred to the Minister.
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